
(
THE GAUHATI HIGH COURT AT GUWAHATI

HIGH COURT OF ASSAM NAGALAND MIZORAM AND ARUNACHAL PRADESH)

No. Hc.vu-s2/2oo6t [g lA
Smti. Jayashree Bora,
It. Registrar (Vigitance),
Gauhati High Court,
Guwahati.

Shri Roushan Lal,
District & Sessions Judge,
Karbi Anglong.

+l
Dated Guwahati the lO )anuary,2025.

Earned leave.

Your l etter No. DJ KA/ 1 1054 1 2024 dtd. 20. 72.2024

From

To,

Sub

Ref:-

M ON H 2

Copy to:

Sir,

With reference to the above, I am directed to inform you that you have beengranted 2 (two) days earned reave on 20.12.2024 and 21.12.2024 (suffixing
22't2'2o24)' The next senior most Judicial officer available at the station shall remain in charge
of your Court and Offce in your absence.

1? - +o

Yours faithfully,

sdl-
JT. REGISTRAR ruIGILANCE)

) 2--6 - o\- 1-eZ5

for
1. The Principal Accountant 

. 
General (A&E), Assam, Beltola, Guwahati_29,

J4tfotmation. copy of the apprication in prescii'ueo roim"t is sent herewith.J. The Project Manager, Gauhati High Court, e uwafiati.
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